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of the driver or sudden heart attack,
they have developed a vigilance con-
trol device which will come into ope-
ration and the train wil] come to an
automatic halt.

SHRI K. A, RAJAN: 71 would like
to know specifically from the hon Mi-
nister whether Mr, A. R. Fernandez
has submitteq a hydro-pneumatic
brake system patented in the year
1966, to RDSO? Have the Railways
received the drawing and other de-
tails thereof? If so, what action has
been taken on that particular thing?

SHRI MALLIKARJUN. At the mo-
ment, I do nof” have any inforration
about it. But as the hon. Member de-
sires, I will seek the information from
the RDSO whether they have taken
cognisance of the system developed
by a citizen of this country, Mr.
Fernandez.
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF): (a)
and (b). A statement is laid on *‘he
Table of the House.
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Statement
(a) Yes, Sir..

(b) Policing being a State subject,
the responsibility of safetyr of passen-
gers and their belonging rests with
the government railway Pglice which
functions under the State Govern-
ments. They are taking the following
preventive measures in this regard:

(1) Escorting of important trains
at night by armed guards of Gov-
ernment Railway Police of concern-
ed State Government.

(2) Beat patrolling at stations
platforms/waiting halls.

(3) Survellance over criminals
and known bad characters,

(4) Checking of night trains by
supervisory officers,

(5) Posting of armed pickets at
vulnerable stations,

(6) Special squads of C.ILD of
the State Governments take up in-
vestigations of important cases to
apprehend the gangs responsible for
these crimes.

Besides, the Railway, on their part,
take the following action:

(1) The Railways maintain close
liaison with the State Police autho-
rities at all levels,

(2) Vestibuled doors of coaches
are closed between 2200 hrs. =and

0600 hrs.

(3) TTEs|Attendants|Conductors
have instructions tg remain vigilant
to prevent entry of unauthorised
persons into reserved compart-
ments

(4) Whenever there is spurt of
crime in a particular area, the at-
tention of the State Government
concerned is drawn for be pro-

tection to railway passengers and
necessary wassistance is rendered
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whenever required. Over, 2,000
armed Railway Protection Force
personnel have been deployed to
assist Government (Railway Police
in escorting the affected trains in
vulnerable sections all over the
Indian Railways.

(5) With a view to having a
prompt channel of communication
to the armed police guards when-
ever alarm chain is pulled at night
as also to alert the passengers about
the possibility of 5 crime in such 3
situation, orders have been issued
fixing a standard alarm chain whis-
tle code of two sharp and one long
blast of train engine whistle, This
standard code has been made known
to all police authorities,so that
when such an alarm is sounded,
the Police escorts could split in
parts and detrain on both sides of
the train to apprehend the escap-
ing criminals.

(6) Police escorts have been pro-
vided accommodation in the centre
of the train.

(7) With a view to improving
lighting arrangements on both sides
of the train after it stops, a special
lamp which is supposed to provide
sufficient light to clarly spot mov-
ing object with in about 200 yards
is under experiment.

(8) A post of DIG|chief Security
Officer (anti-dacoity) is being crea-
ted in the Railway Board to stren-
gthen measures from the Railway
side in dealing with the problem
of crimes in trains,
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SHRI C., K. JAFFER SHARIEF: It
is the general law and order situa-
tion which is reflecting on the Rail-
ways also. As has been mentioned in
the statement, the Government Rail-
way Police have taken a number of
measures.  They are:

1. Escorting of important trains
at night by armed guards, of Gove-
rnment Railway Police of concerned
State Government.

2. Beat patrolling at stations
platforms|waiting halls,

3. Surveillance over criminals
and known bad characters.

4. Checking of night trains by
supervisory officers,

5. Posting of armed "plckets at
vulnerable stations.

6. Special squads of C.I.LD. of the
State Governments take up investi-

gations of important cases to ap-

prehend the gangs responsible for
these crimes.

Besides, the Railways on their part,

take the following action: 3

1. The Railways maintain close
liaison with the State Police autho-
rities at all levels,

2. Vestibuled doors of coaches are
closed between 2200 hrs and 0600
hrs.

3. TTEs|Attendants|Conductors
have instructions to remain vigi-
lant to prevent entry of unauthoris-

ed persons into reserved compart-
ments,
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4, Whenever there is spurt of
crime in a particular area, the at-
tention of the State Government
concerned is drawn for better pro-
tection to railway passengers and
necessary assistance is rendered
whenever required....”

MR. SPEAKER: Question Hour is
over.

WRITTEN ANSWERS TO QUES-
TIONS

Chandigarh-Ludhiana Rail Link
*1267. PROF. NARAIN CHAND
PARASHAR:

Will the Ministey of
be pleased to state:

(a) whether the project to link
Chandigarh with Ludhiana by a direct
Railway line has been surveyed and
sanctioned,;

(b) if so, the findings of the survey

as also the estimated cost of the Pro-
ject; and

RAILWAYS

(c) if not, the reasons therefor?

THE MINISTER OF STATE 1IN
THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF):
(a) to (c): A final location (engine-
ering) survey for the construction of
Jagadhri-Chandigarh-Ludhiana rail
link was carried out during 1971-73,
which revealed that Chandigarh-
Ludhiana portion (BG, 95 kms)
would cost Rs 19.76 crores (at 1971-
72 price level) and was not financial-
1y viable. In view of the limited finan-
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cial resources which are not adequa-
te even to progress the schemes alra-
dy in hand, it has not been possible
to undertake the construction of this
rail link so far. However, the entire
matter regarding policy for construc-
tion of new railway lines has been
entrusted to a National Transport
Policy Committee and their report
has just been received by the Plann-
ing Commission. = The proposed rail
link would be given due considera-
tion in the light of the accepted re-
commendations of this Committee.

Wagons for Essential Commodities for
Tripura

*169, SHRI AJOY BISWAS:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government are aware
that essential commodities are not
reaching Tripura due to shortage of
wagons;

(b) if so, the steps taken by Gov-
ernment in this regard; and

(c) the number of wagons which
carried essential commoditieg to Tri-
pura during the last five months
(month-wise)?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C, K. JAFFAR SHARIEF)
(a): No.

(b) Does not arise.

(c) :

Commodity Jto Feb. *80  March 8o April 80 May %80 Tot. 1
Foodgrains . 125 592 441 549 929 2936
Salt 34 127 11y 51 36 365
Suga-. 13 35 45 58 38 18¢g
Cement 49 46 82 264 75 516
Pulses . . . 10 23 27 3 4 €7
Edible Ojfl . . . . 9 9 20 8 27 73
Steel . 12 33 41 31 32 149

’ Total 552 865 773 964 11418 4295
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